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THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (Shri
K. R. GANESH): The position is that
the Pay Commission will submit their
Report to the Finance Minister on
31st March. We are not aware of
any report which has been submitted.
We ourselves do not know how it is
coming in the Press. It is for the Pay
Commission to decide.

RE. STRIKE IN J.K. MILLS.
PUR

SHRI S. M. BANERJEE (Kanpur):
Mr. Speaker, Sir, there is a sixty-two
day old strike going on in J, K. jute
mill at Kanpur. Singhanias are one
¢f the biggest employers in the coun-
iry and they are owning this mill. 1
am told that they are not inclined to
‘have any negotiated settlement despite
the fact there was a letter by the
Union Labour Minister written to the
State Labour Minister. One of their
demands ig regarding piece-work rates
and their second demand is about pay-
ment of same wages as jute workers
in Calcutta are getting. Both ‘he
demands are linked up with the poli-
cy of the Central Government. 1
want the Labour Minister to ‘nake a
statement immediately; otherwise we
shall demand that this mill be iaken
over from J. K. If this matter is.not
settled within two or three days
‘there is going to be strike in all {extile
units in Kanpur. If the Labour Mini-
ster of U.P. is afraid of J. K. If the
Chiet Minister of U.P. is afraid of
J. K. because of the election funds, I
would request the hon. Labour Minis-
ter and the hon, Prime Minister that
they should come to the rescue of the
4,000 striking workers of this mill.
‘Since the Labour Minister is here, let
him make some statement. Mr.
Speaker, Sir, I beg of you to ask the
{Labour Minister to make a statement.
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MR. SPEAKER: Mr. Banerjee,
there is no question of begging. If
he is ready to make a statement, 1
have no objection. 1t will be sent to
him,

(Interruptions)

MR. SPEAKER: Please sit down.
What is this going on everyday? 1
am not going to allow it. I am not
going to allow anybody, There is a
limit to everything. You go on wast-
ing the time of the House. Nothing

from a member who is not permitted
by the Chair is going on record.

12.38 hrs.

DEMANDS FOR GRANTS,
1973-74—contd.

MiNiSTRY OF HOME AFFAIRS—contd.

MR. SPEAKER: Further discussien
and voting on the Demands for Grants
under the central of the Ministry of
Home Affairs.
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